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Son 

FORMAT OF DECLARATION OF ASSETS OF 

HON'BLE MR. JUSTICE HARSH BUNGER. 

HIS SPOUSE (DEEPTI BUNGER) AND 
SON (BAHUL BUNGER) 

Self 

Spouse 

Son 

As on 15.05.2023 

Description and Location 

MOTOR VEHICLES 

House No. 90, Shaheed Udham Singh 
Nagar, Jalandhar (50% Share) 

ii. House No. 1124, Sector 44B, Chandigarh 
(50% Share) 
House No. 1048, Sector 448, Chandigarh 
(50% Share) 

iv. SCF No. 6, Gulmohar Complex, Desumajra 
Tehsil Kharar, District Mohali 

V. SCF No. 5, Gulmohar Complex, Desumajra 
Tehsil Kharar, District Mohali (50% Share) 

SCF No. 5, Gulmohar Complex, Desumajra, 

Tehsil Kharar, District Mohali (50% Share) 

Nil 

BMW 3 series (Model 2008) 

Toyota Fortuner (Model 2018) 

Maruti Swift (Model 2020) 

Hyundai Creta (Model 2019) 

Nil 

Remarks 

(Inherited) 

(Inherited) 

(Self Acquired prior to 
appointment) 

(Self Acquired prior to 
appointment) 

(Self Acquired prior to 
appointment) 

(Self Acquired prior to 
appointment) 

(All purchased prior to 
appointment) 

(Purchased prior to 
appointment) 
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